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New Delhi, this the 318t day of July, 1997

Hon'ble Mr, Sahuo ﬁeaber(A)

1059 of 1996

Indian Council of Agricultural Research v

Krishi Bhawan,New Delhi through the
Pirector,Indian Agricultural 8tastical

Rosearch Institute,Puss,New Delhd " = Applicant

v | (By &dvocat@ - Shri V.K.Ra0) )

Versug

N Shri R.S.Chauhan ., QF.N0.9, Type~1IX, f
i KoN.PoV,,New Dalhi = Respondent

(By Adwocate- Shri B.S.Mainee)

;\///;;aﬁwon1oso of 1996

Indian Council of Agricultural Research

Krishi Bhawan, New Delhi through the

- Director,Indian Agricultural Stastical

Research Institute, Pusa, NHew Dellhd = Applicant

(By Advocate - Shri V.K.Rao)

g SN Ver gus

8hri G,N,Bahuguna, Qromo°9o.Type—IV,
KoN,P,V,, Hew Dslhi = Respondont

" (By Advocato = Shri Bosomaineo)

QRDER ggrg;g
Hon'’ble mxoa. Sahu.aembexgjé)c '

The learned coungal of parties have agreed

that these Otiginal Applicatioaa cam be disposed of
on the following termo ‘and conditionsa

(&) the applicant 4in thesge cases i.e.Indian

, Council of aAgricultural Research ghall
releasc all the retircament éues to tho -
respondents oa or beforo 10th Auwgust, 19973

. (i14) the respondents shall vacato the guarters
within ¢two weeks after the actual recoipt
of all the retirement dues and hand ever
' vacant possession to the epplicanty and

(iii)the applicant will be at liberty to recover
from gratuity all amounts that are Que relate

. ieg to licence fecas for tho houases occnpieﬁ
S by the respondenta ti1l date,

coatdooooeala
o e T y; R

e s i e




<
2

88 2 88

2, xt is pleo agreed that learned counsgel

for the respondeats will auhmit hia arguments

' separately in the Original Appucauons Ho8, 1567

e

T — ——and 1633 of 1997 filed by the respondents vherein

they have claimed interest for'the delayed payment

of retirement dues including gratnityo

3, The OAs E0901059 & 1060 of 1996 are

rkv,

accordingly disposed of on tha above terwsz The

parties shall bear their own coats. Ll e

?ﬂo Sahhf‘“‘” :“'
Member (a)
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